FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PALLISHREE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Pallishree Ltd.
2. Date of incorporation of corporate debtor April 9, 1948
3. | Authority under which corporate debtor is | Registrar of Companies, Kolkata
incorporated / registered
4, Corporate Identity No. / Limited Liability | U51109WB1948PLC016550
Identification No. of corporate debtor
5. | Address of the registered office and | Registered Office:
principal office (if any) of corporate debtor | Holding No-408, O.B. Road Ward No.-6,
Pallishree, Arambagh, Hooghly - 712601, West
Bengal
Corporate office:
Merlin Infinite DN-51, 12th Floor Suite No,
1205, DN Block, Sector V, Bidhannagar,
Kolkata, West Bengal 700091 India
City office:
7 Indian Mirror Street, Kolkata- 700013 West
Bengal India
6. Insolvency commencement date in respect | March 27, 2026
of corporate debtor
7. Estimated date of closure of insolvency | September 23, 2026
resolution process
8. Name and registration number of the | Neeraj Jain
insolvency professional acting as interim | IBBI/IPA-001/1P-P01067/2017-2018/11758
resolution professional
9. Address and e-mail of the interim resolution | Neeraj Jain
professional, as registered with the Board 4 Synagogue Street, Suite # 205, 2nd Floor,
Facing Brabourne Road, Kolkata-700001
E-mail: reachneerajjain@gmail.com
10. | Address and e-mail to be wused for | NeerajJain
correspondence with the interim resolution | Unit 1, Floor 14, Chatterjee International Centre,
professional 33A, Jawaharlal Nehru Road, Kolkata 700071
E-mail:cirp.pallishree@gmail.com
11. | Last date for submission of claims April 10, 2026
12. | Classes of creditors, if any, under clause (b) | Nil
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | NA
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)
14. |(a) Relevant Forms and Web link: www.ibbi.gov.in

(b) Details of authorized representatives are
available at:

Physical Address: Unit 1, Floor 14, Chatterjee
International Centre, 33A, Jawaharlal Nehru
Road, Kolkata 700071

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Pallishree Limited on March 27, 2026.



mailto:reachneerajjain@gmail.com
mailto:cirp.pallishree@gmail.com

The creditors of Pallishree Limited, are hereby called upon to submit their claims with proof on or before
April 10, 2026 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class NIL in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Date: March 30, 2026 (Neeraj Jain)
Place: Kolkata Interim Resolution Professional

IBBI/IPA-001/1P-P01067/2017-2018/11758
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NOTICE OF CHANGE OF NAME B S8l Shakespeare Sarani Branch [13031) | 5044 Ornaments
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Thumara  Vikage, Sirsanth  Police il i i af Coal India Ltd. my nara a5 Sujeet Kumar bishrs inal my A2 1 iy un;u Ets?arsdudub Tha customer has not properly responded to the nobical
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FEERLESS FIH#.HGIAL SERVICES LIMITED
UL

HGTI'GE TO THE MEMBERE

FOR EXTRAORDINARY GENERAL MEETING, BOOK CLOSURE AND
REGISTRATICN OF EMAIL ADDRESS. MOBILE NO. ETC.

NOTICE is herely given that an Extraordnary Genaral Mesting ("EGM) of the
Membears of Pesfass Financial Senices Limilod will Ba hald through Vides
Conderancing (VCi0her Audic-yisual Maang (AN an Tuesday 21 Agnl,
2126 a0 12,30 P M. [IST}. The deemed venue fior the EGM will be the Registared
Cfica af the Company # “Pearless Bhawan”, 3, Esplarade East, Kolkata
TOODES.

The Registar of Mambers and Share Trarsler Books of the Company will reman
cinsed from Wednasday, the 15" day of April, 2026 to Tuesday, the 21" day of
Agil, 2026 (both days inclugha) for the purpase of the Extra-ordinary Ganeral
Meating.

Pursuand b the M04 Genaral Circutar No. 0302025 dated Seplember 22, 2025
read with Genersl Caculars Mo, 1472020 deled 08,04 2020, Geperal Citcuiar
Mo, 0372072 dated 05,05 2022, Genarst Circular Mo, 11/2022 dated 28,12, 2022,
General Circulss Mo, 0902023 dated 25 0% 2023 and (9/2024 dated 19092024
[cobactivaty refermad o a5 MOA Circulars's and all other agplicabe cirsdars, [l
any, issued by he Ministry of Cogarste Affairs {"MCA) from lime 1o fime, the
MCA has aliowed conducting Extraordinary General Mesting (*EGM”) theoough
glacironlc moda

I lina with the sloresald MCA Circulars, the Notice corvemng the EGH, satling
ol tha ernd af busnesses proposad (o be transacled haneat, has baan sanl
through elsciionic mode to thoss Members whose emal addresses ara
reqissered with the CompanyDepository Paticpanis (DF). Member may nots
lhel Matica have also been uplosded on the websis of the Company al
www.peerlessfinance.in.

Pursiant lo the provisiong of Saclion 108 af the Companies Act, 2093 read with
Fule 20 of the Companes (Managemend and Adminlstraton) Rules, 2094, as
amended, tha Company |8 pleased lo pravida ramala a-vobing facilily Lo 48
Members to sxercise their mght 1o vole on the Resolubons proposed o bs
frensecled at te EGM. The Company has arranged remole 2-votmag fecility snd
&350 the Taclity for atending the EGM through Video Conferencing (WCH Ciber
Audio Visual Means (CaVM) viz Mabiona! Securities Daposiory Limltad (NSOL ).
The procedurs faratiending such mesting and a-wnling therea: are mantionsd in
the Kofice convening the EGM. Motice of the Extraondingry General Meeting is
aiue ayaiable sl www.evoting. nsdl.com,

Ablembar whose name appears in the reglster of mambers as on cul-off dake e,
Tuasday, 147 April, 2026 oniy, shal be entifled 1o awvail the faciity of remote &-
voling a5 well a8 vofing during the Meeling. Members wha cast iheir wolz
threeng b ramate e-voting may atend the Meetng but shaif not be entithed to cast
Iher viala agan

Any parson wha becomes Mesmibar of tha Company after dispatch of the Molice
of the h'leemg &nd hoding shares on Tdth Aprl, 2026, IF already regestersd with
NSDL, can use histher exighing user D and passwsed or follow the detalled
pcadura mantioned v Moboe of Masbng availabia al Company's wakbsite
wiw peerlessfinancedn o may ohlain help by sending A request Al
"evotingf@nsdl.coin” or to the Company's Registrar and Zhare: Tranafer
Agarl (*RTA", Mis. C B Management Services (P) Limited. Basal Courl, 5th
floer, 20, Sir R N Mukheres Rosd, KOLKATA - 700001, TELEPHOME: 033-
EA06 6200, E-MAIL raifebmsl.com fatesi by 5 p.m. ofMonday 207 Apri, 2026
Remole e-voling facilty shall commance on Friday, 17" April, 2026 at
10:00 A.M. and ends on Monday, 207 April, 2026 af 5:00 P.M. The remaole o-
voting willbe disabled aferthe said dale and lime

The Company has appomied Mr, Mohan Ram Goenss, Pradlicing Company
Sacretary, faiing wham Ma. Sneha Khefen of M5 MR Associpies, Pracising
Company Sacrgtar s, as the scrutinizar o scrutinze the e-walng process in far
and fransparsnt mannar.

I case of any quenss, you misy reler tha Fraquestly Asked Cuastons (FAQs1 for
Shargholders and e-voling usar manusd for Shassholders uallable 21 the
dawnload section of www.evotlng.nsdl.com o call on,; 022 - 4886 7000 or
sand & raquest o NSDL helpdesk by sending a recuest at evoting@nsdl.com
o7 cell &l D22 - 4886 7000 or Ms. Ranu Dey Talukdsr, Compliance Cfficar, Mis,
CB MAMAGEMENT SERVICES (P} LTD., tha Reqgistrar and Share Tranaisr
Agenl, Fasol Courd, 5th fioor 20, Sir R N Mukberjee Road, KOLEATA- 700001,
TELEPHOME: 033-6906 200, E-MAIL: rafcbms!.com.

Members are heraby requested to register / update ther Emel Addresses,
Mobili Nes. and Bank particutars with the Company, the RTA and the respective
DPs whare the sharehol dess are mamtaning their DEMAT Accounis.
Sharehalders holding shares 0 physical lonm are requesled lo sanvert hair
holdings in demal form as fréansler ol sheras in physce form has been
prahibsed

Furihes, SEBI wvide Its circutar No.SEBIHOICFDICMDICIRIP20200242
dated 9th December, 2020 had kssued certain guidelines in respect of g-
Voting. Consequently, as per the said circular of SEBI, the individual
demat sharaholders need o wpdata their amail IDimobile number te their
DP to participate in e-voling.

By Order of the Board

For Paarless Financial Sarades Ld,

Place: Kokats Bewapt Orag
Dlabe: 1032026 Company Secatary

Motice s heseby given (hal the Malonnl Company Leaw Tribunal hee ordered ks
commansement of @ corpambe swolvency resakiion prooess of the Pollshoa Limided on
Sarch 27, 2026

The ureckbors of Padtshres Lirnoed, are hanesty calksd wupon to subma sher doirma with precf
om of betnre Apri 40, 2006 0 the interim resciution professinnal o 1ha address menticnaed
s @ lry o, 10

Tre= financinl creditors shnd subm Ber claims with proof oy eksctronio means ondy. Af other
cralitnrs iy Bt The claams wih proal in peeson, by postorby alactmnio manes

& fimancal oredilor eoiging 1o 8 cliss, &= kled ggninst the-sniry No. 12, shall indcaiejfis
choioa of suihorsed ropreserrntive from omong the thres imolvercy profestionals [sted
agarabenryho 1300 a0 prautnhofed repmeantative of heslees L i Form Ch,
Submmson af Bée o misgtescng prof of clsim ahnl| pEect pennities

Sl

AMedng T

Inke=tim Resolution Professional
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Dishe fmeen A0, 20246
Flags! Kiotkals

I, Fluga Kiman Mishra, wia of Sujl kumar
Mishre, residing 8¢ 1213, Sarsdamoyes
Lane, PS5 - Risgent Park, Kolkata - T00043,
\West Bangal, do harebry dedare that | have
iy name a5 Rupa Kuman Mishra i allmy
Lagal documents &nd | heve changed my
nams |o Rupa Mishra, &= declared befora
Firsl Class Judicial Magisirala &ipore courd
(Wast Bengal) vide aidavit no. 27483
daled 20.03.2026. | Rupa Kumari Mshma
and Rupa Meshra ar o and (ha sama
prarsan

AN

Regd. OHF: 601, 68h Floor, ACKRUTI STAR, CENTRAL ROAD, MIDC, ANDHER] EAST, MUMEAI -400093
Centralived desk ;
Member of : NSE | BSE | B3E REMIER [ MCX | MCX 3X | NCDEX

s e e

ﬂﬂuhnﬂmﬂaﬂmﬂﬂﬂnlﬂmlﬁbﬂhmdmd o :i':l.l'bﬂl: Lk U
Prrson (AP) dus o reguisiony reasans'conosms.

GEL ONE LIMITED

18001020 Ervail id -

MCC Kolkata Soarth, Znd
Kolkata-700001

Uni
all ld: m:l:a'rz#@pnh rank.in

Possession Notice for Immovable Propertyls [Rule = 8{1} ]

Whereas

The ungersigned. being the Authorized Offices of Punjeb Mational Bank under,
ihe Securilisation and Reconsiruction of Financial Assels and Enforcement of
Secunty Interest Act, 2002, and in exercise of e powers conferred under,
section 13(12) read with Rule 3 of the Security interest [Enforcement] Rules,
2002, issued a demand notice dated 15.01.2026 cafing upan the borrowsr
Mis Trans Organics (Indiaj Pvl Ltd., having address al Trans High, 315
BLM Road, Sukhpally. Hallu, Kolkala — 700078 Directors . Me. Sudipta
Chandra and Mrs, Sarbaree Pattanaik both address at Flat Mo -1D Sunny
Bloom Apariment, Block-1. 526, Purbapars, Kotkala - T00152 to repay ihe
aenowend mentionad i the notice being 24,67 28,615.16 (Rupees Four Crore
Sixty-Seven Lakh Twenty-Eight Thousand Six Hundred Fifteen and Paise
Sixtean only) 3s on 14.01.2026, togather with further inferest fill the 2ate of
paymeril, within &0 days fram the dase of receipl of the said nobice. Tha notices
senttyspead postihrowgh India Post was delivered on 19.01 2026

The borrewer having feiled 1o repay the amount, natice ks hereby given Io the
arrowar and the public in genaral thal the undarsigned has-1aken possession
of tha properly described hesain below In exarcse of pawars confarred on him
undar saction [4] of saction 13 of Act read with rule & of the Security Inlares!
{Enfercament) Rules, 2002 cn this 24,03,2028,

The barrower in partoular and the publicin gensral ars hersby cauticned nof io
cheal wilth fhee properties and ény gealings with he properbies shal be subject io
{he change of Punjab Mationa! Bank foran ameunt of T 4,67,28,615.16 {Rupoes
Four Crore Sixty-Seven Lakh Twenty-Eight Thousand Six Hundred
Fifteen and Paise Sixteen only] as on 1401 3036 together with furher
nferest, costs, chengas, and meigenisl expenses

The borrower's /guarantor's /mertgagor's attontion is Invited fo
provisions of sub-section (8) of section 13 of the Act in respoct of time
available to redaam the secured agsels.
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1. Allthat prece and parcel of fiat No. 10 {Super Buill-up Ares: 1130 5q. .} in the
rame of S0 Sudipta Chandra & Smt Sarbares Pattanaik, situated on the 154
Floor along with one car parkang. apace | 110 sq. ), being Mo, 71 af Ground
Floor, Zona-4, Beock-ll of G+4 storied building named “Sunny Blaom
Apartment”, situsted 31 Mouza - Laskarpur, JL M. 57, RLS. Dag Mos. 518,
521, 522, 524, R.5. Khatan Mos. 885, 441, 670, under Rajpur - Somarpur
Municspaity, Wasd Mo, 31, P 5. - Senarpur, Dist. South 24 Parganag, Kolkata
— 70155 Property i owned by Sri Sudipta Chandra & Smi Sarbares
Pattanaik as per Deed of Conveyance Mo 103553 for the year 2013
registered at the office of DSR-IV South 24 Parganas West Bengal,

2. All that piece and parcel of flat Mo, 10 [ Super Built-up Ares: 875 sg. .} in
the name of Directors Sri Sudipta Chandra & Smt Sarhares- Pafianaik,
situated on the 15t Floor alang with Servant Room Nao. 6 and one car parking
space No. 36-{80 sg. ) at Ground Floar, Blocksl of G+d sorad buiding
named “Sunny Bloom Apartment”, situated at Mouza - Laskarpur, J. L. Na.
57, B8 Dag Nos 618,521, 522 524, R 5. Khallan Noe: 685, 441, 670,
under Rajpur-Sanarpur Municipalily, Ward No. 31, Kolkata — TO0153, P 5. -
Sonaspar, Dist - Sauth 24 Parganas, Property is owned by Sri Sudipta
Chandra & Smt. Sarbaree Pattanaik as per Deed of Conveyance No |-
122886 for the year 2008 registered at the office of A.R.A-l KOLKATA-5
Govt. Place (North), Kolkata- 700001,

3. A that plece and parcal of flal Mo. 2C (Supor Built-up Ama: 1180 g, 11}
ir ihe nama of Sml Sarbaree Paltanaik, siuated on the 2nd Floor along
with one car parking space No. 16 at Ground Floor of G+4 storiad building
namad “Sunny Valley Aparimant”, sliuated &t Mougza — Barhas Fartabad,
J.L. Mo 47, Touzi Mo 108, RS Dag Mos. 3897, 3227 1238 3228 3231

1500 34590, 3406 3495, 3232 33 3235 RS, Khatlan Nos. 1749, 487

4B, 59, 311, 1366 & 389 Hoiding Mo, 484, Uttar Purba Farlabad,
Sahapura, under Rajpur - Sonarpur MIJI'III.'!iFIﬂ|||'!|', P 5, - Sonarpur, Disy. -
South 24 Parganas. Property is owned by Smt, Sarbaree Pattanaik ag
por Deed of Conveyance No |-1629-04063 for the year 2017 registered
althe office of A.D.5.R GARIA South 24 Parganas.

4, Al that pace and parcel of fand measuring €, 76 decimals along with G+2
storied building (approa. 2100 5q. 1) silualad &l 391 K. K. Banares
Road, Barhampare, Murshidabad — 742101, slanding in the name of Sn
Sudipta Chandra, bearing LR, Dag Mos. 3705, 3707, Khalian Nos. 4863

11944, Mouza - Gorabazar, Ward No. 23, under Barhampore Municipality,

Dist. - Murshidabad. Property is owned by Sri Sudipta Chandra as per
Dead of Conveyance No 190400668 for the year 2018 registered at the
office of A.RL.A.- IV Kolkata West Bengal.

Authorised Officer
Place : Kolkata Panjab Nationa! Bank
Date : 24.03.2026 Kolkata South (Bahala)
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